THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Monday,7th April 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/5174/2020 AKTAR HUSSAIN LASKAR AND 2 ORS. MR. JUNM LASKAR GA, ASSAM
Versus MS. A AHMED
THE STATE OF ASSAM AND 9 ORS.
2 WP(C)/616/2024 ANITA LANG MR R S CHAUHAN GA, ASSAM
Versus SC, BTC
THE STATE OF ASSAM AND 6 ORS
3 Cont.Cas(C)/697/2024 ABHIGYAN RA] DUTTA MR MINTU SAIKIA
Versus MS R DUTTA
P.R. GHARPHALIA AND 2 ORS
4  WP(C)/4240/2024 NIRMAL ROY CHOUDHURY MR S SARMA SC, AG
Versus PARTHA R CHOUDHURY SC,PHE
THE SECRETARY TO THE GOVT. OF MR. P B MAZUMDER SC, TREASURY
ASSAM AND 9 ORS.
5 WP(C)/6578/2024 REJIA KHATUN MR A ALI SC, ELEM. EDU
Versus MS. M KHATUN GA, ASSAM
THE STATE OF ASSAM AND 4 ORS MS K TAYE SC, AG
6 WP(C)/6628/2024 JYOTI KALITA BORAH MR. U K GOSWAMI GA, ASSAM
Versus MS. ) DEKA
THE STATE OF ASSAM AND 5 ORS MS. A TALUKDAR
7  WP(C)/160/2025 TAPASH KUMAR BHUYAN MS P DEVI GA, ASSAM
Versus MR P R SARMA MR. ] K GOSWAMI(R-
THE STATE OF ASSAM AND 12 ORS MR. A HUDA 4,6,9,10)

MR D ] BORO (R-4,6,9,10)

MD. H BHUYAN 11-03-2025 To  30-04-2025
MR. A K DAS 18-03-2025 To  01-05-2025
MR H Dey 26-03-2025 To  11-04-2025
MR H DEY 26-03-2025 To  11-04-2025
MR. R J DAS 27-04-2025 To  28-04-2025
J SHARMA 08-04-2025 To  24-04-2025
MR. A ] SAIKIA 28-03-2025 To  11-04-2025
MR ] DAS 01-04-2025 To  02-05-2025
MR A K DAS 08-04-2025 To  08-05-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174862020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023402024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010268022024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168222024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257752024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260682024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010005642025

MR. O P BHATI
MR T C DAS

MR. P SARMA

S. K. GUPTA
MR. R BHAGAWATI
MS. N M DEKA
MS. T SOM

MR M Z AHMED
MS B DUTTA
MR. A M DUTTA
MR. N SARKAR
MR. M RAHMAN
MR. S BANIK
MR. P MAHANTA

05-04-2025
10-04-2025
07-04-2025
11-04-2025
20-04-2025
05-04-2025
05-04-2025
07-04-2025
07-04-2025
07-04-2025
07-04-2025
05-04-2025
07-04-2025
07-04-2025

To
To
To
To
To
To
To
To
To
To
To
To
To
To

10-04-2025
01-05-2025
04-05-2025
04-05-2025
04-05-2025
19-12-2025
08-04-2025
09-04-2025
09-04-2025
09-04-2025
07-04-2025
20-04-2025
09-04-2025
07-04-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,7th April 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/4967/2017 BALIKATIA GPSS LTD. MR.B RAHMAN DR.B AHMED(R. 6 & 7.)
Versus MR.S CHOUDHURY SC, CO-OP.
THE STATE OF ASSAM and 8 ORS. GA, ASSAMR. 1to 5, 8 and 9.
2 WP(C)/3667/2020 GUNESWARI DOLEY MR. B PHUKAN GA, ASSAM
Versus
THE STATE OF ASSAM AND 6 ORS.
3 WP(C)/5008/2020 ROUSHANARA BEGUM MR. A KDUTTA GA, ASSAM
Versus Mr M U Ahmed
THE STATE OF ASSAM AND 4 ORS.
4 RSA/13/2024 AJlJUL HOQUE AND 3 ORS. MR D K MEDHI MR. A K PURKAYASTHA(R-
Versus 1,2,3,4,5,6,7(1),7(ii), 7(iii).)
SAHAR UDDIN AND 8 ORS. MR. P K ROYCHOUDHURY (R1 - R9)
MR. B RAHMAN(R-1,2,3,4,5,6,7(1),7(ii), 7 (iii).
5 Cont.Cas(C)/576/2024 SMTI RUBI GOSWAMI MR P SARMAH
Versus
NARAYAN KONWAR
6 WP(C)/6346/2024 NIKUNJA DEVI MS. T SOM
Versus MR H DAS
SBI GENERAL INSURANCE COMPANY MS. U HAZARIKA
LTD.
7 WP(C)/232/2025 ISLAM UDDIN MR. M KHAN GA, ASSAM
Versus MR A K DAS DY.S.G.I
THE UNION OF INDIA AND 8 ORS MS J AKTAR SC,PHE
LEAVE NOTE OF ADVOCATES FOR 07/04/2025
1) MD. H BHUYAN 11-03-2025 To  30-04-2025
2) MR. A K DAS 18-03-2025 To  01-05-2025
3) MR H Dey 26-03-2025 To  11-04-2025
4) MR H DEY 26-03-2025 To  11-04-2025
5) MR. R | DAS 27-04-2025 To  28-04-2025
6) ] SHARMA 08-04-2025 To  24-04-2025
7) MR. A ] SAIKIA 28-03-2025 To  11-04-2025
8) MR ] DAS 01-04-2025 To  02-05-2025
9) MR A K DAS 08-04-2025 To  08-05-2025
10) MR. O P BHATI 05-04-2025 To  10-04-2025
11) MR T C DAS 10-04-2025 To  01-05-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137792017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010118672020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010159562020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014752023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230812024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010246572024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010271802024

MR. P SARMA

S. K. GUPTA
MR. R BHAGAWATI
MS. N M DEKA
MS. T SOM

MR M Z AHMED
MS B DUTTA
MR. AM DUTTA
MR. N SARKAR
MR. M RAHMAN
MR. S BANIK
MR. P MAHANTA

07-04-2025
11-04-2025
20-04-2025
05-04-2025
05-04-2025
07-04-2025
07-04-2025
07-04-2025
07-04-2025
05-04-2025
07-04-2025
07-04-2025

To
To
To
To
To
To
To
To
To
To
To
To

04-05-2025
04-05-2025
04-05-2025
19-12-2025
08-04-2025
09-04-2025
09-04-2025
09-04-2025
07-04-2025
20-04-2025
09-04-2025
07-04-2025
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